CONTINUED FROM PART-1

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theidffiournal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. Al the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content canrihed.
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THE DESIGNS ACT 2000
(SECTION 30)
DESIGN ASSIGNMENT

The Design stands in the name of ABB AB registered under the Designs Act, 2000 has been assigned in
the Registerof Designs in the name as follows:

Design No. Class Name
231591 ABB TECHNOLOGY LTD. OF AFFOLTERNSTRASSE
231592 1303 44, CH8050 ZURICH, SWITZERLAND, A SWISS
231593 COMPANY
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COPYRIGHT PUBLICATION

SL NO REGISTERED DESIGN NUMBERS RENEWED ON
1. 249374 15.10.2015
2. 252751 15.10.2015
3. 253137 15.10.2015
4. 253138 15.10.2015
5. 256355 15.10.2015
6. 256356 15.10.2015
7. 258362 03.11.2015
8. 258364 03.11.2015
9. 258365 15.10.2015
10. 258367 15.10.2015
11. 258368 15.10.2015
12. 258370 15.10.2015
13. 258825 12.10.2015
14. 259163 12.10.2015
15. 259164 12.10.2015
16. 200489 15.10.2015
17. 200490 15.10.2015
18. 200491 15.10.2015
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRexfistration is

shown. The Priority Number, Priority Date and Priority C ountry are also shown

DESIGN NUMBER 270043

CLASS 09-03

1)EXOL CORPORATION LTD. (NATIONALITY INDIAN) IT IS INDIAN LTD.
COMPANY AT -
35, DEEPAK VATIKA, BADARWAS, AJMER BYE PASS ROAD, JAIPURO (RAJ.)
NATIONALITY -INDIAN

DATE OF REGISTRATION 02/03/2015
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 271348
CLASS 07-01

1)RAMAN GUPTA, RAJESH KUMAR GUPTA AND REENA GUPTA, ALL ARE
INDIAN CITIZEN, PARTNERS OF BONJOUR INTERNATIONAL,
15UA JAWAHAR NAGAR, DELHI-110007, INDIA

DATE OF REGISTRATION 13/04/2015
TITLE FLASK
PRIORITY NA

DESIGN NUMBER 204734
CLASS 06-01

1)B. PRAVEEN BOHRA, S/O BABULAL JAIN, M/S ERGOMAXX (INDIA) PVT.
LTD.,
NO. 80/69, NUNGAMBAKKAM HIGH ROAD, CHENNAI. TAMILNADU, INDIA

DATE OF REGISTRATION 24/05/2006
TITLE SEAT (FURNITURE)
PRIORITY NA
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DESIGN NUMBER 203545
CLASS 12-16
1)ROOTS INDUSTRIES LIMITED, A PRIVATE LIMITED COMPANY,
HAVING ITS REGISTERED OFFICE AT R.K.GNDUSTRIAL ESTATE,
GANAPATHY, COIMBATORE-641006, TAMIL NADU, INDIA,
DATE OF REGISTRATION 17/03/2006
TITLE HORN
PRIORITY NA
DESIGN NUMBER 207442
CLASS 1303

1)HAVELL & INDIA LIMITED, AN INDIAN COMPANY,
OF 1/7, RAM KISHORE ROAD, CIVIL LINE, DELH{110054, INDIA.

DATE OF REGISTRATION 28/11/2006

TITLE SWITCH

PRIORITY NA H

DESIGN NUMBER 268979

CLASS 2401

1)MR. SACHIN G. LOKAPURE (INDIA). A THE PROPRIETOR OF SAGLO ®
RESEARCH EQUIPMENT HAVING ITS PRINCIPAL PLACE OF BUSINESS
5099, NEAR ASHA TALKIES, OPP. OMKAR APARTMENT, SHANIWAR PETH,
MIRAJ-416410, DISTSANGLI, MAHARASHTRA, INDIA

DATE OF REGISTRATION 21/01/2015

RUBBER HOLDER FOR DIGITAL MICRG

TITLE IMAGING ADAPTOR

PRIORITY NA
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DESIGN NUMBER 263594

CLASS 09-05

1)GENERAL MILLS, INC., A CORPORATION ORGANIZED AND EXISTING
UNDER AND BY VIRTUE OF THE LAWS OF THE STATE OF MINNESOTA,
USA OF
1 GENERAL MILLS BLVD., MINNEAPOLIS, MINNESOTA 55426, UNITED
STATES OF AMERICA

DATE OF REGISTRATION 23/06/2014

TITLE MICROWAVE FOODSTUFF PACKAGE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/477,546 23/12/2013 US.A

DESIGN NUMBER 204736

CLASS 06-01

1)B. PRAVEEN BOHRA, S/OBABULAL JAIN, M/S ERGOMAXX (INDIA) PVT.
LTD.,
NO. 80/69, NUNGAMBAKKAM HIGH ROAD, CHENNA. TAMILNADU, INDIA

DATE OF REGISTRATION 24/05/2006
TITLE SEAT (FURNITURE)
PRIORITY NA

DESIGN NUMBER 203550
CLASS 02-04

1)RADHA KRISHNA POLYMERS, A REGISTERED PARTNERSHIP FIRM,
WHOSE ADDRESS IS 35/254, MANGOLPURI INDUSTRIAL AREA PHASE 1,
DELHI-110083, (INDIA)

DATE OF REGISTRATION 17/03/2006
TITLE FOOTWEAR
PRIORITY NA
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DESIGN NUMBER 267888

CLASS 1507

1)LG ELECTRONICS INC. OF
20, YEOUIDODONG, YEONGDEUNGP®GU, SEOUL 1506721, REPUBLIC
OF KOREA

DATE OF REGISTRATION 03/12/2014

EVAPORATOR WITH PHASE CHANGE

TITLE MATERIAL HOLDER
PRIORITY NA

DESIGN NUMBER 206992
CLASS 02-01

1)MR. HEMANT KUMAR SHARMA, (INDIAN) S/O LATE SHRI TARSHEM LAL
SHARMA
HOUSE NO.: 272, SINGHAN STREET NEAR KAZ|I BAGH POWER HOUSE,
KASHIPUR-244713(U.S.NAGAR) UTTARAKHAND, INDIA

DATE OF REGISTRATION 19/10/2006
TITLE PANTY
PRIORITY NA

DESIGN NUMBER 268987
CLASS 2401

1)MR. SACHIN G. LOKAPURE (INDIA). A THE PROPRIETOR OF SAGLO ®
RESEARCH EQUIPMENT HAVING ITS PRINCIPAL PLACE OF BUSINESS
5099, NEAR ASHA TALKIES, OPP. OMKAR APARTMENT, SHANIWAR PETH,

MIRAJ-416410, DISTSANGLI, MAHARASHTRA, INDIA

DATE OF REGISTRATION 21/01/2015

TITLE DIGITAL ADAPTOR FOR MICRGIMAGING
PRIORITY NA
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DESIGN NUMBER

269790

CLASS

08-06

1)KAMLESHBHAI NATHABHAI CHOVATIYA (ADULT AND
INDIAN NATIONAL) HAVING PLACE OF BUSINESS AT -
KOTHARIYA MAIN ROAD, 50 FEET ROAD, PARSANAS5, CLOSE

STREET, RAJKOTGUJARAT-(INDIA)

DATE OF
REGISTRATION

24/02/2015

TITLE

HANDLE

PRIORITY NA

DESIGN NUMBER

262135

CLASS

27-06

1)G. D SOCIETAGPER AZIONI,

VIA BATTINDARNO 91, BOLOGNA, ITALY;

DATE OF REGISTRATION

29/04/2014

TITLE

PACKET OF CIGARETTES

PRIORITY NA

DESIGN NUMBER

270057

CLASS

26-04

1)1) VIJAY K. BHADANI, 2) RAHUL N. BHADANI, 3) VIJAY A. MANGUKIYA, 4)
HIREN P. KATHROTIYA PARTNERS OF CHARLSTON LIGHT HAVING

PRINCIPAL PLACE OF BUSINESS AT

219, MARUTI PLAZA, OPP. VIJAY PARK BRTS BUS STAND, SARDAR CHOWK

100TH ROAD, N.H. NO. 8, KRISHNA NAGAR, AHMEDABABEB82345, GUIRAT,

INDIA
DATE OF REGISTRATION 02/03/2015
TITLE LED BULB
PRIORITY NA
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DESIGN NUMBER 271618

CLASS 07-02

1)NAYASA SUPERPLAST
OF SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, DAMAN
396210, (UNION TERRITORIES), INDIA, INDIAN PARTNERSHIP FIRM
WHOSE PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEV, |
ALL INDIAN NATIONALS

DATE OF REGISTRATION 23/04/2015
TITLE CASSEROLE
PRIORITY NA

DESIGN NUMBER 204740
CLASS 06-01

1)B. PRAVEEN BOHRA, S/O BABULAL JAIN, M/S ERGOMAXX
(INDIA) PVT. LTD.,
NO. 80/69, NUNGAMBAKKAM HIGH ROAD, GHENNAI.
TAMILNADU, INDIA

DATE OF REGISTRATION 24/05/2006
TITLE SEAT (FURNITURE)
PRIORITY NA

DESIGN NUMBER 203882
CLASS 02-99

1)ASHOK KUMAR, INDIAN,
62 IIND FLOOR, UNIQUE APARTMENT SECTORL3, ROHINI- NEW
DELHI-85, INDIA

DATE OF REGISTRATION 28/03/2006
TITLE GARMENT (SIDE PANEL STITCHED COAT
PRIORITY NA
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DESIGN NUMBER 273075
CLASS 06-01
1)ANITA AGGARWAL
D-48, SECTOR47, NOIDA-201301 U.P., INDIA
DATE OF REGISTRATION 24/06/2015
TITLE CHAIR
PRIORITY NA
DESIGN NUMBER 204023
CLASS 0901
1)ATTAR ABDUL RAFIQ & SONS., (AN INDIAN SOLE PROPRIETORSHIP
CONCERN),

HAVING OFFICE AT 200/202, EBRAHIM REHMATULLA ROAD, P.O. BOX 13036
MUMBAI -400003, MAHARASHTRA, INDIA.

DATE OF REGISTRATION 05/05/2006
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 230319

CLASS 30-03

1)KUMAR ENGINEERING WORKS
AT B-38, G.T. KARNAL ROAD INDUSTRIAL AREA, DELH}110033,
INDIA

DATE OF REGISTRATION 16/07/2010
TITLE PET BOWL
PRIORITY NA
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DESIGN NUMBER

268847

CLASS 24-02

1)MERIL ENDO-SURGERY PRIVATE LIMITED HAVING
ADDRESS AT

SURVEY NO. 135/139, BILAKHIA HOUSE, MUKTANAND

MARG, CHALA, VAPI-396191, GUJARAT, INDIA
DATE OF
REGISTRATION 13/01/2015
TITLE SUTURE TRAY
PRIORITY NA
DESIGN NUMBER 270042
CLASS 09-03

1)EXOL CORPORATION LTD. AN INDIAN LTD. COMPANY AT -
35, DEEPAK VATIKA, BADARWAS, AJMER BYE PASS ROAD, JAIPURO (RAJ.)

NATIONALITY -INDIAN

DATE OF REGISTRATION 02/03/2015
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 204523
CLASS 02-06

1)SHIV SHAKTI PRINTS,

SHIVALA BHAIYAN, 2175, MUSLIM GANJ, AMRITSAR- (PUNJAB) (INDIA),

DATE OF REGISTRATION

06/06/2006

TITLE

SCARF

PRIORITY NA
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DESIGN NUMBER

203540

CLASS

1302

1)COSMOSIGNITE INNOVATIONS PVT. LTD., A COMPANY DULY
INCORPORATED UNDER THE LAWS OF INDIA
AND HAVING ITS REGISTERED OFFICE AT €5, PANCHSHEEL ENCLAVE,

NEW DELHI-110017

DATE OF REGISTRATION

23/12/2005

TITLE

SOLAR POWERED LED EQUIPMENT

PRIORITY NA

DESIGN NUMBER

258876

CLASS

2401

1)ELLUME PTY LTD, A COMPANY ORGANIZED UNDER THE LAWS OF

AUSTRALIA, OF

57 DIDSBURY ST, EAST BRISBANE, QUEENSLAND, 4169, AUSTRALIA

DATE OF REGISTRATION

19/12/2013

TITLE

LIGHT GUIDE ELEMENT FOR A

PHOTODETECTOR
PRIORITY
PRIORITY NUMBER DATE COUNTRY
0022583350002 19/06/2013 OHIM
DESIGN NUMBER 218563
CLASS 10-02

1)CHITRA SUBRAMANIAM -DUELLA,
AT CHEMIN DE LA DOLE, 11196 GLAND- SWITZERLAND, A SWISS
NATIONAL AND MARC AESCHBACHER, AT GRAND URE 3, 118 BURSINST

SWITZERLAND, A SWISS NATIONAL

DATE OF REGISTRATION 15/09/2008
TITLE WATCH
PRIORITY NA
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DESIGN NUMBER

262143

CLASS 27-06
1)G. D SOCIETAGPER AZIONI, AT
VIA BATTINDARNO 91, BOLOGNA, ITALY;
DATE OF REGISTRATION 29/04/2014

TITLE

PACKET OF CIGARETTES

PRIORITY NA

DESIGN NUMBER

271570

CLASS

02-02

1)HEMANT HINGARH (INDIAN NATIONAL)
OF A/60%:603, DEV DARSHAN, OLD NAGARDAS ROAD,
ANDHERI (EAST), MUMBAI-400069, MAHARASHTRA, INDIA

DATE OF
REGISTRATION

21/04/2015

TITLE

RAINSUIT

PRIORITY NA

DESIGN NUMBER

272439

CLASS

0901

1)M/S. KARNASREE DRINK AND FOOD PRODUCTS PVT. LTD., AN INDIAN

COMPANY HAVING REGISTERED ADDRESS AT

25TH, 3RD FLOOR, KARNASREE POINT, ANAND NAGAR, MARATHALLI RING

ROAD, MARATHAHALLI POST, BANGALORE 560037, INDIA

DATE OF REGISTRATION 01/06/2015
TITLE BOTTLE
PRIORITY NA
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DESIGN NUMBER

204742

CLASS

06-01

1)B. PRAVEEN BOHRA, S/O BABULAL JAIN, M/S ERGOMAXX (INDIA) PVT.

LTD.,

NO. 80/69, NUNGAMBAKKAM HIGH ROAD, CHENNAI. TAMILNADU, INDIA

DATE OF REGISTRATION

24/05/2006

TITLE

SEAT (FURNITURE)

PRIORITY NA
DESIGN NUMBER 204078
CLASS 07-02

1)HAPPY HOME PRODUCT AN INDIAN FIRM

OF BUILD NO. 2, GALA NO. 14/15, PARAM INDUSTRIAL ESTATE, NIKE PADA

VALIVE, VASI (E), DIST THANE-401208. [MAHARASHTRA], INDIA;

DATE OF REGISTRATION

13/04/2006

TITLE

CASSEROLE

PRIORITY NA

DESIGN NUMBER

267886

CLASS

1507

1)LG ELECTRONICS INC. OF

20, YEOUIDODONG, YEONGDEUNGPGGU, SEOUL 150721,

REPUBLIC OF KOREA

DATE OF
REGISTRATION

03/12/2014

TITLE

TRAY FREEZER WITH PHASE
CHANGE MATERIAL

PRIORITY NA
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DESIGN NUMBER

268986

CLASS

2401

1)MR. SACHIN G. LOKAPURE (INDIA). A THE PROPRIETOR OF SAGLO ®

RESEARCH EQUIPMENT HAVING

ITS PRINCIPAL PLACE OF BUSINESS

5099, NEAR ASHA TALKIES, OPP. OMKAR APARTMENT, SHANIWAR PETH,
MIRAJ-416410, DISTSANGLI, MAHARASHTRA, INDIA

DATE OF REGISTRATION

21/01/2015

TITLE

DIGITAL ADAPTOR FOR MICRGIMAGING

PRIORITY NA
DESIGN NUMBER 262134
CLASS 27-06
1)G. D SOCIETAGPER AZIONI,
VIA BATTINDARNO 91, BOLOGNA, ITALY;
DATE OF REGISTRATION 29/04/2014

TITLE

PACKET OF CIGARETTES

PRIORITY NA

DESIGN NUMBER

204739

CLASS

06-01

1)B. PRAVEEN BOHRA, S/O BAB
LTD.,

ULAL JAIN, M/S ERGOMAXX (INDIA) PVT.

NO. 80/69, NUNGAMBAKKAM HIGH ROAD, CHENNAI. TAMILNADU, INDIA

DATE OF REGISTRATION

24/05/2006

TITLE

SEAT (FURNITURE)

PRIORITY NA
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DESIGN NUMBER

203766

CLASS

12-11

1)MERAPALA VIJAYA KUMAR, (INDIAN)
D.NO. 3635-23. V.T.COLLEGE ROAD, RAJAHMUNDRY533101 (A.R

DATE OF REGISTRATION 27/03/2006
TITLE SCOOTER
PRIORITY NA

DESIGN NUMBER 273072
CLASS 08-07

1)MR. NAYANBHAI BHUPATBHAI KALARIA, AN INDIAN NATIONAL,
HAVING ITS PRINCIPAL PLACE OF BUSINESS AT,

109, UDYOG MANDIR ESTATE,

UDHYOGNAGAR, RAJKOT-360004,

KISHAN MAIN ROAD, UMAKANT
GUJARATINDIA

DATE OF REGISTRATION

24/06/2015

TITLE

DOOR CATCHER(CLOSER)

PRIORITY NA

DESIGN NUMBER

203967

CLASS

09-07

1)PLASTICON INDUSTRIES, AN |

11/3/A, CIEEP, GANDHI NAGAR, BAIANAGAR, HYDERABAD (A.P.), INDIA,

NDIAN PROPRIETARY FIRM,

DATE OF REGISTRATION

21/04/2006

TITLE

REVETLESS CLAMP

PRIORITY NA
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DESIGN NUMBER 206380
CLASS 06-06
1)BP ERGO LIMITED,

DGP HOUSE, 3RD FLOOR, 88, OLD PRABHADEVI ROAD,
MUMBAI -400025, MAHARASHTRA STATE, INDIA, AN INDIAN PUBLIC
LTD. COMPANY
DATE OF REGISTRATION 11/10/2006
TITLE POWER DOCK
PRIORITY NA
DESIGN NUMBER 268832
CLASS 12-16

1)PARDEEP SINGH,

PAM FIBERS TARAKSHEEL CHOWK NEAR MOTI RAM
MEHRA GURDWARA BARNALA-148101 (PB.) INDIA, A
NATURAL PERSON (INDIAN RESIDENT)

DATE OF

REGISTRATION 13/01/2015

TITLE HOODS FOR TRACTOR
PRIORITY NA

DESIGN NUMBER

271589

CLASS

24-01

1)MERIL LIFE SCIENCES PRIVATE LIMITED
SURVEY NO.135/139, BILAKHIA HOUSE, MUKTANAND
MARG, CHALA, VAPI- 396 191 GUJARATINDIA

DATE OF
REGISTRATION

22/04/2015

TITLE

SINUS DILATION BALLOON
CATHETER

PRIORITY NA
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DESIGN NUMBER

272497

CLASS

05-05

1)SIDDHI VINAYAK KNOTS & PRINTS PVT. LTD. A
COMPANY REGISTERED UNDER THE PROVISION OF
COMPANIES ACT, 1956 HAVING ITS REGISTERED OFFICE AT

A-26, CENTRAL PARK, GIDC, PANDESARA, SURAB94221

GUJARAT

DATE OF
REGISTRATION

03/06/2015

TITLE

TEXTILE FABRIC

PRIORITY NA

DESIGN NUMBER

210921

CLASS

09-02

1)ASIAN PAINTS LIMITED, (AN INDIAN CO.,)

6A SHANTINAGER INDUSTRIALESTATE, SANTACRUZ(E), MUMBAF400055,

M. H. INDIA.

DATE OF REGISTRATION

21/06/2007

TITLE

PAIL

PRIORITY NA

DESIGN NUMBER 273181

CLASS 11-02

1)RAVINDER SHARMA,

505/5A, VIKAS NAGAR, BACKSIDE STADIUM,
PAKHOWAL ROAD, LUDHIANA, PUNJAB, INDIA AN

INDIAN OF THE ABOVE ADDRESS

DATE OF
REGISTRATION 29/06/2015
TITLE DECORATIVE PYRAMID

PRIORITY NA
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DESIGN NUMBER

218565

CLASS

10-02

1)CHITRA SUBRAMANIAM -DUELLA,

AT CHEMIN DE LA DOLE, 11196 GLAND- SWITZERLAND, A SWISS
NATIONAL AND MARC AESCHBACHER, AT CRAND URE 3, 118BURSINST

SWITZERLAND, A SWISS NATIONAL

DATE OF REGISTRATION 15/09/2008
TITLE WATCH
PRIORITY NA
DESIGN NUMBER 262144
CLASS 27-06

1)G. D SOCIETAGPER AZIONI,

VIA BATTINDARNO 91, BOLOGNA, ITALY;

DATE OF REGISTRATION 29/04/2014

TITLE

PACKET OF CIGARETTES

PRIORITY NA

DESIGN NUMBER

213376

CLASS

08-09

1)POOJA HARDWARE PRIVATE LIMITED, AN INDIAN COMPANY,
INCORPORATED UNDER THE COMPANIES ACT, 1956,
HAVING ITS ADDRESS AS 24/170, KULDEEP COP.HSG. SOCIETY, RAJENDR
NAGAR, DATTAPADA ROAD, OPP. RATIONING OFFICE, BORIVLI (EAST),

MUMBAI -400066, MAHARASHTRA, INDA

DATE OF REGISTRATION

08/11/2007

TITLE

METAL FITTING FOR FURNITURE

PRIORITY NA
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